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Site visit report by the Committee constituted as per Hon’ble National Green
Tribunal, directions vide order dated 29/03/2023 in the matter of Original
Application No. 45/2021 (Western Zone) (Syamantak Trust Vs. State of
Maharashtra & Ors.)

The Applicant (Syamantak Trust Vs. State of Maharashtra & Ors.) filed an Original
Application No. 45/2021 in Hon’ble National Green Tribunal, Principal Branch, New Delhi
against violation of Wetland (Conservation and Management) Rule 2017 for protecting the

Dhamapur Lake, Sindhudurg District.

Applicant in his application submitted that, wetland is identified as such in “National
Wetland Inventory & Assessment” and as such the wetland rules are applicable by virtue of
directions of the Hon’ble Supreme Court in M.K. Balkrishnan and Ors. V. Union of India and
Ors. Applicant also submitted that. Dhamapur Lake in Sindhudurg District was included in
National Wetland Atlas published by MoEF & CC and construction of permanent structures by
Minor Irrigation Department, Maharashtra, Agriculture Department, Maharashtra and certain
private partics were done within 50 meters of mean high flood level of Dhamapur Lake.

Therefore, Applicant requested Hon’ble NGT to conserve the status of Dhamapur Lake.

Accordingly, Hon’ble NGT by their order dated 15 July 2021 directed to consiitute a
joint Committee comprising State Wetland Authority, District Magistrate Sindhudurg, CPCB
and State PCB for ascertaining whether there is Shrinkage of lake, status of demarcation of
flood plain/line, sources of pollution of the lake and the restoration plan, Hon’ble NGT also
directed that the State Wetland Authority will be the nodal agency for coordination and
compliance and the Committee may ascertain the facts by visiting the site and conduct all

other proceedings online.

As per the directions received from Hon’ble NGT, the State Wetland Authority,
Maharashtra as a Nodal Agency constituted a committee comprising of District Magistrate,
Sindhudurg, Member of Central Pollution Control Board and Member of Maharashtra State
Pollution Control Board and said Committee visited site on 21/10/2021. The Committee

observed that Shivkalin Dhamapur Lake was reportedly constructed for the purpose of drinking
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water and agricultural use. Hence, Committee was of the opinion that, the Dhamapur Lake-is
exempted from the definition of wetland as per Wetland (Conservation and Management)
Rules, 2017. The copy of site visit report was mailed on judicialngt@gov.in on 27/ 10/2021 and

same is attached herewith as Annexure A.

Further, the Hon'ble NGT vide order dated on 26/03/2023 directed to conétitute a joint
Committee comprising the Ministry of Environment, Forest & Climate Change (MOEF&CC),
the Wetland Authority of the State of Maharashtra, the Secretary, Water Resource Department
~ and the Principal Chief Conservator of Forest, Maharashtra. The State Wetland Authority will
be the nodal agency for coordination and compliance.

Accordingly, the State Wetland Authority, Maharashtra as a Nodal Agency constituted a
committee vide circular dated 28.04.2023 and is attached herewith as Annexure B. Thereafter,
site visit of the committee was scheduled on 08.05.2023. The representative of applicant
(Syamantak Trust), Shri. Sachin Desai, was present during site visit along wit'h other
stakeholders, The attendance sheet of the site visit is attached herewith as Annexure C.

During site visit, as directed by Hon’ble NGT, following issues were deliberated by the
committeea The details are as under:

a) As to whether the water body in question meets the definition of wetland as per

Wetlands (Conservation and Managemeﬁt) Rules, 2010 and also as per the

Wetlands (Conservation and Management) Rules, 2017:

Committee noted that, The Wetlands (Conservation and Management) Rules 2010 were

published vide notification dated November, 2010, which defines ‘wetland‘ as below:

mwetland” means an area or of marsh, fen, peatland or water; natural or artificial,
permanent or temporary, with water that is static or flowing, fresh, brackish orvsalr,
including areas of marine water, the depth of which at low tide does not exceed Six
meters and includes all inland waters such as lakes, rese;ﬂvoir, tanks, backwaters,
lagoon, creeks, estuaries and manmade wetland and the zone of direct influence on
wetlands that is to say the drainage area or catchment region of the wetlands as
determined by the auz‘hofity but does not include main river channels, paddy fields and

the coastal wetland covered under the notification of the Government of India in the
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Ministry of Environment and Forest, S.O. number 114 (E) dated the 19th February,

1991 published in the Gazeite of India, Extraordinary, Part 1I, Section 3, Sub-section

(ii) of dated the 20th February, 1991, |

Committee also noted that the Wetlands (Conservation and Management) Rules 2010
were further superseded in 2017 and new The Wetlands (Conservation and Management)
Rules were published vide notification number G.S.R. 1203(E) dated 26.09.2017, which

defines ‘wetland’ as below:

“wetland" means an area of marsh, fen, peatland or water; whether natural or
artiﬁciaZ, permanent or temporary, with water that is static or flowing, fresh, brackish
or salt, including areas of marine water the depth of which at low tide does not exceed
six meters, but does not include river channels, paddy fields, human-made water
bodies/tanks specifically constructed for drinking water purposes and structures
specifically constructed for aquaculture, salt production, recreation and irrigation

purposes, "

Committee deliberated on the earlier submitted report dated ‘27.10.2021 to the Hon’ble
NGT and was in agreement that, the Shivkalin Dhamapur Lake was reportedly constructed for
the purpose of drinking water and agricultural use. Hence, Committee was of the opinion that,
the Dhamapur Lake does not fit in the criteria mentioned in the definition of wetland, hence, to
be exempted from the definition of wetland as per Wetland (Conservation and Management)

Rules, 2017.

b) The declaration would be done of the boundary of the wetland body in question
considering the High Flood Line (HFL) orice in 10 years:

During the site visit, Chief Engineer of Konkan Region, Water Resources Department
was present as the representative of Additional Chief Secretary of Water Resources
Department.

The report and demarcation map of Dhamapur Lake indicating High Flood Line (HFL)
was submitted by Executive Engineer, Irrigation Division, Ambadpal, Dist. Sindhudurg, on

08.05.2023 mentioning that no constructions / activites are observed within the FRL(Full
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Reservoir Level) and HFL (High Flood Level) of Dhamapur Lake during their site survey. The
copy of report along with demarcation map of Dhamapur Lake is attached herewith as

Annexure D,

¢) The demarcation of zone of influence of water body:

During the site visit, Chief Engineer of Konkan Region, Water Resources Department
was present as the representative of Additional Chief Secretary of Water Resources
Department. | |

The survey report and the demarcation map of zone of influence (catchment area map)
of Dhamapur Lake is sumitted by Water Resources Department. As per department survey
report, the area of zone of influence is approximately 11.25 Sq. kms. The demarcation map of

zone of influence/catchment area of Dhamapur Lake is attached herewith as Annexure E.

d) Ecological character of the water body:

The Committee noted following Ecological Characters of Dhamapur Lake :

i) Geomorphic setting :

Dhamapur Lake :

a) Latitude — 16°03°00°” and Longitude - 73°36°00”
b) Catchment area - 11.25 Sq. Kms.

(catchment area map is attached as Annexure E).

i) Climatic Characters : As per Rainfall report received from Water Resource
Department, the Avg. precipitation is foﬁnd app. 2310.92 mm. The report is attached

~ as Annexure F.

iii)  Physical setting (area, boundaries, topography, shape, etc.) : Map showing
boundaries and fopography of Dhamapur Lake received from Water Resource
Department is attached as Annéxure D & E.

iv)  Biota (Plant and animal communities) : The report regarding flora and fauna
surrounding the Dhamapur Lake is submitted by Deputy Conservator of Forest,

Sawantwadi, Dist. Sindhudurg is attached as Annexure G.




490

e) Activities to be prohibited / regulated:
After detailed deliberations of the committee members, as the Shivkalin
Dhamapur Lake was reportedly constructed for the purpose of drinking water and agricultural
use. Hence, Committee was of the opinion that, the Dhamapur Lake does not fit in the criteria
mentioned in the definition of wetland, therefore, it is to be exempted from the definition of
wetland as per Wetland (Conservation and Management) Rules, 2017. In view of this, the
applicability of the requirement of activities to be prohibited / regulated in Dhamapur Lake

area 18 also not relevant.

(S. Navakishore Reddy) (Milind Naik)

Dy. Conservator of Forest Chief Engineer, Konkan Region,
Sawantwadi, Dist. Sindhudurg,. Water Resource Department.

8 %
(Dr. P.R. Sakhare) (Abhay Pimparkar)
Sci-E, MoEF&CC : Director, Environment & CC Department
IRO, Nagpur. And Member Secretary, State
Wetland Authority.

ok ok ok ok ok ok ok ok
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Site visit report by the Committee constituted as per directions of Hon’ble
National Green Tribunal; Principal Branch, New Delhi directions vide order dated
15 July 2021 in the matter of Original Application No. 45/2021 (Western
Zone)(Syamantak Trust Vs. State of Maharashtra & Ors.)

Introduction -

The Apphcant (Syamantak Trust Vs. State of Maharashtra & Ors.) filed
an Orrgmal Application No. 45/2021 in Hon’ble National Green Tribunal, Principal
Branch, New Delhi against violation of Wetland (Conservation and Managemént)
Rule 2017 protect the Dhamapur Lake, Sindhudurg District.

. Applicant in his application submitted that, wetland is identified as such‘
in “National Wetland Inventory & Assessment” and as such the wetland rules are
applicable by virtue of directions of the Hon’ble Supreme Court in M.K. Balkrishnan
and Ors. V. Union of India and Ors, Applicant also submitted that- Dhamapur Lake in
Slndhudurg District was included in National Wetland Atlas published by MoEF & cC
and construction of permanent structures by Minor Irrigation Department,
Maharashtra, Agriculture Department Maharashtra and certain private parties were
done within 50 meters of mean high flood level of Dhamapur Lake. Therefore,
Applicant requested Hon’ble NGT to conserve the status of Dhamapur Lake.

Accordingly, Hon’ble NGT by their order dated 15 July 2021 directed to
constitute a joint Committee comprising - State Wetland Authority, District
Magistrate Sindhudurg, CPCB and State PCB to ascertain whether there is Shrmkage
of lake, status of demarcation of flood plain/line, sources of pollutlon of the Iake and
the restoration plan. Hon’ble NGT also directed that the State Wetland Authority
will be the nodal agency for coordination and compliance and the Committee may
ascertain the facts by visiting the site and conduct all other proceedings online.

As per the directions received from Hon’ble NGT, th_e, State Wetland

Authority, Maharashtra as a Nodal Agency constituted a committee vide letter dated
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15.07.2021 comprising of District Magistrate, Sindhudurg, Member of Central .

Pollution Control Board and Member of Maharashtra State Pollution Control Board.

Accordingly site visit of the committee was scheduled on 21.10.2021. The

representative of applicant £Syamantak Trust), Shri. Sachin Deséi, Shri. Mohammad

Shaikh and Smt. Meenal Desai were present during site visit along with other

stakeholders. The attendance sheet of the site visit is attached herewith.

Du‘ring site visit, as directed by Hon’ble NGT, fol'lowing issues were visited by

the committee. The details are'as under.

1) Shrinkage of lake:- The Committee went through the land records available

with Tahsildar Malvan, Dist. Sindhudurg and observed that, the total area of -

" Dhamapur Lake was 35.99 Ha. as per village Form No. 1 (dTTer Eﬁg?ﬂ)‘and is

2)

attached herewith as Annexure A. The Committee also observed that, the
Dhamapur Lake was constructed as a dam during Shivkalin era (apprdximately
in 15" Century) for the purpose of drinking water suppl'iés and irrigation,
which was later handed over to the Irrigation Depar‘tmént vide Notiﬁcation

No. $.95/104001-i(4) Dated 17.04.1975 and is attached herewith as Annexure

'B. The Committee noticed that, as per Irrigation record, the existing area of

Dhamapur Lake is approx. 43.30Hé. Hence the Committee observed that the -

“area of Dhamapur Lake has increased from 35.99Ha. to 43.30Ha. The map

available with Lland Record Departments, Sindhudurg District showihg
increased lake area is attached herewith as Annexure C.

Status of demarcation of flood plain/line:- The representative of Water

Resource Department , Executive Engineer Shri. Shrimangale was present for
the site visit. He informed that, the demarcation of Dhamapur Lake
boundaries, flood plain, zone of influence, etc. has not yet been completed.

The process of demarcation is in progress. Executive Engineer, Water
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Resource Department had submitted the status of progress report and
proposed timeline for completion of the demarcation of Dhamapur Lake
boundaries, flood plain, zone of influence, etc. which is attached herewith as |
Annexure D.

Sources of pollution of the lake and the restoration plan:- During visit, the

Committee has not observed any source of pollution at Dhamapur Lake. The -
Committee was informed that, during Ganesh Chaturthi Festival, Ganesh idols
were immersed in Dhamapur Lake and State Pollution Control Board has
collected water samples before and after immersion of Ganesh idols. As per
water sample analysis report, it is observed that both (before and after) water
sample results were found within the prescribed standard permissible limit
and this is attat_:hed herewith as Annexure E. During site visit, the Committeev
directed to Maharashtra State Pollution Board to monitor water quality
regularly on monthly basis by collecting adequate number of water samples
from Dhama»pur lake and ensure that the quality of water is within the
standard prescribed Iimitb. In case any deviation from standard prescribed limit
is observed, the necessary action should be initiated against defaulter.

Details of drinking water supply :-

The representative of Malvan Nagar Panchayat, Chief Officer, Shri.
Santosh Jirage was present for site visit. He informed that since from 2000-
2001, the water qua‘ntity of 9.00 lacks ltrs. per day from Dhamapur lake is
supplying in the municipal area of Malvan Nagarpanchayat, Grampanchayat
area of village Kumbharmath, Government Polytechnic College, Colony and
Government ITI Institute for drinking/domestic use. It is also informed that

recently the resolution was passed by the Malvan Nagarpanchayat for ‘Nal
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Yojana water supply project’ to provide Water to the villages Devbag, Tarkarli

and. Wayari by lifting such water from Dhamapur Lake.

Some villagers and Sarpanch of Dhamapur were present for site visit.

They informed that the drinking water is supplying to the village Dhamapur

and adjacent villages around Dhamapur.

5) Other observations of the Committee:-

a)

b)

The Committee observed that the solid waste like thermocol, plas‘ﬁc,

clothes, bottles, etc. were dumped on private land infront of Bhagawati

Mandir, at the bank of Dhamapur lake. The Committee was also informed

that utensils and clothes are also regularly washed on the steps of
Dhamapur lake.
The Committee directed concerned Block Development Officer to look into
the matter on priority and provide adequate capacity dustbins for
colléction of wet waste and dry waste and also directed to ensure that
separate area té be provided for washing of utensils and.clothes.

The Committee also directed to concerned Block Development

Officer to submit compliance within a week to the District Magistrate.

‘The Committee observed that the construction work debris like soil, sand

were dumped in the vicinity of lake near the ancient structure “Bandh
Vaas.” The Committee directed the representative of Water Resource

Department to remove all such construction work debris immediately and -

‘ensure the area around “Bandh Vaas” is maintained neat and clean.

The Committee was informed that, the construction waste debris of
demolished skywalk was not removed from the water body by Public

Works Departments. The representative of Public Works Departmént

Executive .Engineer Smt. Anamika Jadhav submitted that all remaining
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‘construction waste debris of skywalk will be immediately removed once

the water level recedes. The representative of Public Works Departments

submitted written commitment in this regard to the committee and is

attached herewith as Annexure F.

d) Issues related to construction of permanent structures —

i)

The Committee informed that the Agriculture Department constructed
RCC structure to strengthen the existing well on their own land locatéd
on the bank of Dhamapur lake. |

The representative of -Agriculture Department, District
Superintendent ‘Agricultural Officer Shri. Mhetre submitted that they
have a nursery premises at S. No. 91/B1 with an old well in which
Maharashtra State Electricity Board has been giveh electrical
connection on 09.12.1980. The nursery is in service of growing mother
saplings of trees like Mango, Cashew Nut, Coconut, etc. It is reported
that approximately 50,000 mother saplings are being grown per year
and distributed largely to the farmers. |

It is informed to the Committee, as the existing well_was on the
edge of collapse hence Agricult'ure Department with all necessary
approvals strengthen the well with RCC structure in the year 2018.

It is also informed that the total Wages increased from 500-600 to 900-
1000 after strengthening of the well.

The Committee discussed the issue with all stakeholders and
unanimously decided to Obtain. expelrt guidance from the District
Wetland Brief Document Committee with respect to the Eco- friendly
remediation of RCC well. The details of documents submitted by

Agriculture department is attached herewith as Annexure G.
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ii). Construction of permanent structures on private land of Shrviv. Yogesh‘
Rawool — The' Committee visited the said site and observed that only
Jambha Stones were stored on their plot. No Construction activity is
observed during site visit.

_ iii) Construction of permanent structures on private land of Shri.
Ramchandra Bhosale — The Committee observed that the hduse :
cohstruction having area of 9.48x7.18 mts. was in progress on S.'N.o.u
99/2/2 which is at the bank of Dhamapur lake. The Construction is of
Jambha Stones. The Committee 'also observedvthat Shri. Bhosale. has
constructed the bore well on 'hi_s plot without obtaining permission
from competent authority. | |

As the work of demarcation of flood plain, lake boundary, zone of
‘influehce, etc. is not yet completed by the Water Resources Department. Therefore,
the Committee is of opinion that the above Issueé can be considered only aftér
completion of demarcation of flood piain,, lake bovundary, zone of influence, etc.

The Committee noted that, as per Wetland (Conservation and
Management) Rule 2017, ‘We_tland is defined as “An area of marsh, fen, peat land or
water ; whether natural or artificial, permanent or temporary, with water that is
static or flowing, fresh, brackish or salt including dreas of marine Water the depth of
which at low tide does not exceeds six metres, bdt does not include river channels,
baddy fields, human — made water bodies/tanks specially constructed for drinking
water purposes and structures specially constructed for aquaculture, salt production,
recreation and irrigation purposes.” |

The Committee also noted that Shivkalin Dhamapur lake was reportedly

constructed for the purpose of drinking water and agricultural use. Therefore, the
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Committee is of opinion that the Dhamapur lake is exempted from the definition of

Wetland as mentioned above.

The site visit completed with vote of thanks to all committee members,

appellant and all stake holders present during the site visit.

(Shri. Rahul Mote) : ' (Pratik W
Sub-Regional Officer, _ Sci-E, Regional Diveforal
MPCB, Ratnagiri. CPCB, Pune. :

G

-{Shri. Abhay Pimparkar) : (K.M
Sci-1, Environment & CC Department District Magistrate,
And representative of State : Sindhudurg
Wetland Authority
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Executive Engineer
Sindhudurg Irrigation Department, Ambadpal
; Tal. Kudal District Sindhudurg

Email:- tmipdkudal@gmail.com

W, 3. Tt / yn-3 /1730 /2021

j Date:22/10/2021

v

District Collector Sindhudurg Pa. Fol
Dhamapur Scheme.

Hon. Expert Committee Members,

1. Hon. Collector Sindhudurg

2. Hon. Representatives of the Central Pollution Control Board.
3. Hon, Representative of Maharashtra Pollution Control Board.
4. Hon. Representative of Maharashtra State Wetland Authority.

Subject :- Hon. Original application no. In 45/2021(Syamantak Vs. Government of
Maharashtra) Hon. According to the order given by the arbitrator.
Dhamapur Lake. Dist. Regarding site inspection at Sindhudurg.

Refrances :- 1) Tehsildar Malvan's letter no. M$/ Response / Wet Land / Site
Inspection / 10/2021 dt. 14/10/2021.
2) In. Sha. Letter No. Grade No. 1 of NGT-2021/Sr. No. 10/ Ta. A3 d.

12/10/2021.

Dhamapur M.1 scheme is Shiva period and this lake is government decision no. S,
95/104001 A /U (4) dt. Notified under 17/04/1975. The length of this earthen dam is 245 m.
The total length of the dam-and drainage is 271 m. Is. The maximum height of the dam is
11.43 m. Is. The total water storage of the scheme is 2.457 Dalghami and useful water
storage is 2.441 Dalghami. [s. Muktapattan system jambha stone construction drain 26 m. Is
of length. The sunken area of the project is 43 ha. The catchment area is 9,97 sq. Km.
There are 2 canals on this project and the left canal is 4.00 km. And right canal 2.20
km. At present, the area under irrigation is 40 hectares. : :

- In the above context, today. On 21/10/2021 The expert commitiee present along with

lowing are the instructions given during the visit 1o M.1

Sr.No

Order As per Observation

—

Feedback on taking action

To give feedback on how or
when the full reservoir level was
increased during the construction
of the dam repair.

Work has been done to strengthen the dam head
by filling it with new soil to avoid possible
danger to the main dam wall due (o over topping
of the dam head due to heavy rains. Also. in the
vear 2019, leakage prevention measures were
taken to prevent leakage from the dam wall and
sewerage, but no changes have been made in the
sewerage system during this work. so the water
level has been kept as per the previous concepl.

8

Picking  up and  cleaning
construction materials lying near
drains.

On 22/10/2021. construction materials near the
sewer are being removed and the sewer area is
cleaned.

(9]

To verify the pumping
permission  given to  Smita
Subhash  Chavan and Verify

whether or not the numn shed

Smita  Subhash Chavan has been given
permission to withdraw from 31/03/2011 to
31/10/2028. Details of permission are being

suhmitted alone with it And after a detailed
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talls in the bufter zone. survey of Dhamapur lake. it will be verified !

whether the pump falls in the shed buffer zone or

not. ~

4, Submission of time bound | The  expected  planning  program  for

planning program tor | demaarcation of full reservoir level, highest

demarcation of  Dhamapur | flood level. buffer zone ete. of Dhamapur
rESErvoir. reservoir is as tollows.

1. Reservoir Demarcation work. To get the

approval of Executive Director, Konkan

Development Corporation. Thane. ‘

- Expected period ending November 2021. |

2. To appoint a contractor by completing thc!

tender process after approval of reservoir |

demarcation of flood plain. boundres, zone of |

influence and digital maps work.

- Expected period ending December 2021,

3. The period required to start and complete the J

actual work. .
- Expected duration Jan. - 2022 "

It is politely submitted for your information and appropriate action.

Accompanied by: -
1) Notification letter of Dhamapur Dam.,. a
2) Water abstraction permission letter. @/’
3) Procurement List 2021-22 submitted for G-V%mangle
approval ExecutivelbEngineer
Sindhudurg Irrigation Department, Ambadpal
Tal. Kudal District Sindhudurg

Copy to :- Hon. Collector, Sindhudurg for information.
Copy to :- Superintendent Engineer, Ratnagiri Irrigation Board. Ratnagiri for information.
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= Irrigation ® Power Lepartme
%001+ I (% - Sachiva lava Bombay 00032,
r001;¥(h> ~ Ddted*‘w Vth April 197y,

SR L

e Coljector,

~Ra navlri . . , L
KR ‘ T
Bups - Notification of Dhamapu1 Tahlk.

;‘5/5 1n Malvan- maluka of.- Ra giri District....
Vs :

’A copy of;the*notlfio(tiou ot Dhamapur Tank ‘in Malvan.
- Talgka of Erict under. sections5 of the Bombay
i Trrigation, A /9. 1s'sént hérewith for dinformation. You are
.f'aher action 4in. the matter frmédiea ijv as.
e Bombqy Irlibatlon Act, 1870.

d/«

Wb. CB/hotiflcanwon/ el of 97
Ratnagiri Irrigatigu Dn «(South)*
Ahatnqgir+_DF 2 m@~ 5. :

o;the 5eputy‘EngLneer Khadeénd,
or in:ormation‘. « o

. For»E~ecutiva Engineer,
Ratndglri Irrigation Divisicn{South)

ﬂ(/ Ratnaglr

vl
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e 'YRBJ@ALLOW & POJHH DLPAMLLL;T3¢“1
A E Sachivalaya, Bombay 400032,
: - ' Dat' : '17Lh,Ap1il 197‘,' s

o, 05/10HOO1WT(4) ~ Vhere S i_fappe&rs eypeaient to the
- Government of Maharas ora that the water of the Dhamapur Tank
) i¥strdbutaries within the. limits specified
‘anagxed - Ould be- appli&d and used by
) Pp@ge ‘Of. supply of Water,

¥ex Jthe power ‘conferred by . Swme i
gatlon-Act, 9879 (BomVIL of 1879),
"eby. deolareq that from the 1st
thesaid Tank and its channels
jill be applled and used for the aforesaid

. 5LHEDULL
in the Catchment a*ea

+

—Nalla A from its soured near VliWage Kunkavale
a Malvan Dist.\Ratnag;ri upto the p01nt where it
§" Dhapapur- Tank,

“ﬂya551ng through the:Survey Nos as shown belov :
ge (unk’vale‘ ‘uk"Mavan Diut' Ratnagiri _ |

00 Nélwan%Dlst..Ratnagirla
__31* 3H é29 130,11k,

i ; ,.Ratnabixl
7 _§294 387 384

bhsle ear ﬁillage Pendur Taluka =
nag ri_upto ‘the point whére it jOan NadlacC

aolng through the S,losg, as sh0wn belowq

endyre " Tal balvan Dist: natnaglr1‘~'
3 h12 H09 L1,

Y.Nalla=C:from its. sQurce. near: vlllage Pendur Taiuka
’ Rapnagirl upto the p01nt where it joins Nallaa
through Survey Nou° as shiown.beloy, =~

--"1- : Tg La van: Dlst Batna iri

L, Nalla i from its vource near - v117a5e Pendure“Tal Halvean
' "Dlst~' ‘tnaglri up!o the point where 1t jolns Nalla A,

L pas, rough Survey Nos, &s shown below.

_ ore. )

9" s_ufoe near v1i1age lse Taiukd

_Ratnagill upto the p01nt where it joins

gh sSurvey, Nos as shown oelow.
¢ Ke. se Tal Malvan DLsL Ratnagiri,

apur'Tank near village Dham&pul ra
51r1‘upto the point where 1t JOanVVﬂlIW

»'\.:,
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MAHARASHTRA POLLUTION CONTROL BOA
SUB REGIONAL OFFICE, RATNAGIRI.
) Central Administration
Tel. No. 02352 220813, e Building No. 2, 2™ Floor,
Fax No. 02352 220813, Ee—— Collector Office,

e-mail:
sroratnagiri@mpeb.gov.in

Your Service is our duty

Ratnagiri, Pin 415 612.

ube-E’

No : MPCB/SROR}1$12)

To
: e Commiittee coordinator,

State Wetland Authority,
Mumbai.

Date :-22-1 6202

Sub: Water analysis results of Dhamapur Lake.

Ref: Committee constituted as per direction of National Green Tribunal

(Western Zone) in original application No. 45/2021.

Respected Sir,

With reference to above subject matter, this office is submitting water ahalysis report
of Dhamapur lake collected during Ganesh Festival 2020-2021.

Ganesh Festival analysis result (Pre Immersion)

IS Standards surface water quality Dhamapur Lake, Malvan |
Parameters Standards 18.08.2020 08.09.2021

pH 6.0-9.0 7.3 6.5

BOD 3 (mg/L) 1.8 ~-

COD - 20.0 --

1 TDS 1500 (mg/L) 52.0 34.0.
Turbidity (NTU) -~ 1.8 . 1.00
Conductivity (us/cm) -- 78.0 50.0
Dissolved Oxygen 4 (mg/L) 6.9 6.9
Nickel -- BDL BDL
Iron 50 (mg/L) 0.010 1.10
Lead - BDL BDL
Copper 1.5 (mg/L) 0.014 BDL .
Zinc 15 (mg/L) BDL BDL
Total Chromium 0.05 (mg/L) BDL BDL
Cadmium 0.01 (mg/L) BDL BDL
Total Solids -- 62.0 -
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Ganesh Festival analysis result ( Post Immersion)

IS St_anda,rds surface water Dhama»pur Lake, Malvan
quality
Standards 28.08.2020 | 3.09.2020 15.09.2021 | 20.09.2021

Parameters (6th Day) | (11th Day) | (6thDay) | (11th Day)
pH 6.0-9.0 7.3 7.5 6.9 6.6 '
BOD 3 (mg/L) 1.8 2.0 --
COD - 20.0 20.0 --
TDS 1500 .

(me/L) 58.0 54.0 40:0 42.0
Turbidity (NTU) - 2.9 4.6 1.00 1.00
Conductivity 20.0 82.0 54.0 56.0
(us/cm) --
Dissolved
Oxygen 4 (mg/L) 6.6 | 6.5 7.0 6.8
Nickel - BDL - BDL BDL -
[ron 50 (mg/L) 0.0 0.020 0.92 -
Lead -- BDL BDL BDL BDL
Copper 1.5 (mg/L) 0.023 ©0.033 -- BDL
Zinc 15 (mg/L) 0.002 0.004 BDL BDL
Total Chromium | 0.05 (mg/L) BDL BDL BDL BDL
Cadmium 0.01 (mg/L) BDL BDL BDL BDL
Total Solids - 64.0 70.0 . 52.0 -
Suspended - - - - 12.0
Solids (SS)
Total Alkalinity | -- -- -- -- 8.0
Hardness -- -- -- -- 12.00.
Manganese -- -- -- -- BDL

In view

of above, analysis results of the sample collected from Dhamapur lake

are seen within the standard prescribed limits under IS Standard for water quality

2996:1992. This is submitted for your information and further needful please

Yours faithfully,

W
(Rahul D. Mote)
Sub Regional Officer,

M.P.C. Board, Ratnagiri
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" Office of the Executive Engineer

Sawantwadi (PWD) Division

Public Works

'Divisionf sawantwadi SﬂWﬂﬂtWﬁdh 4], 65 10

Phone No.272214 | E-Mail - sawantwadi.ee@mahapwd.com | Fax No.272214

Outward no. PWD/swntwd/PR/2021/3725 Date - 21/10/2021

To,

The Hon. committee, compnsed of State wetland authority, District magistrate,

‘'sindhudurg, CPCB and state'PCB.

Subject: Skywalk dismantling work at Dhamapur lake, tehsil-malvan, dlSt -
Sindhudurg
Ref.: The site visit at Dhamapur lake along with hon. committee members on
21/10/2021 |

~ Respected committee members,

As observed during site visit mentioned in reference, the skywalk structure
at Dhamapur Lake has been dismantled successfully. However, some portion of
fallen debris could not be (disposed- off due to surrounding standing water. This
debris material will be removed once the water level recedes in 2 to 3 months’
‘ume

. Thus 1s for your favor of information, please.

Public Works Division,
Sa.wantwadi
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0.No.DSAOS/Dhamapur lake/Spot Verification/3746/2021
Office Of District Superintending Agriculture Officer,
Sundhudurg Dated 22.10.2021

To | |

Hon. District Collector,

Sindhudurg

Sub: Regarding original application no. 45/2021; Samyantak trust
Vs State Government Maharashtra Dhamapur Lake spot

verification.

Ref. 1) Letter from Add. secretary, Ecology & Ecochange No.
2021/ P.K. 10/ Tech.3/ dt. 14/10/2021
2) Letter from RDC Sindhudurg no, desk- 8/ M. S. 3/
Dhamapur lake/ dt. 18/10/2021

Respected Madam

With respect to above subject and references given. Kindly
submitting hereby, the details of Government nursery; Dhamapur dist.
Sindhudurg. Details regarding nursery, its objectives infrastructure in attached
in short note. Also, the fact regarding old well converted into new constructed
well and the correspondence is attached here with for your information.

Thanking you.

District Superintenting Agriculture Officer

Sindhudurg
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Government Horticulture fruit Nursery Dhamapur

General Information
In Dhamapur Village, Taluka Malvan, District Sindhudurg Government

Nursery has been established on 12 June 1969 as Taluka Fruit Nursery. From 1-5-1982
it was renamed as Taluka Fruit Nursery Dhamapur. The nursery is situated at a
distance of 15 Km from Kudal city of Mumbai Goa National Highway. Malvan is the
Taluka place of Dhamapur Nursary which is 21 Km away.

At the time of establishment of the nursery, the area of the nursery was
9.15 hectares. According ot order of Hon. Collector, Sindhudurg (Oros) in 1998, the
area of 1.11 hectare allotted to Maharashtra Tourism Development Corporation.
Therefore, at present the total area of nursery is 8.04 hectare. Out of the total area,
7.44 hectare area is covered under mother plants and 0.60 hectare area is under roads
and buildings.

The best quality seedlings produced in this Government Horticulture fruit
Nursery are supplied to the farmers for various horticulture development programs of
the Government scheme in Malvan Taluka, Sindhudurg District as well as outside the
district.
The purpose of the nursery
1. To supply quality Grafts/ seedlings to the farmers by using modern technology on

the nursery.

2. To protect the existing mother plants

A) Details of existing mother trees -

Sr | Name of Fruit ] Age in Capacity of bud
Variety No of plants ]

No crop Years stick

1 | Mango Alphonso 30-35 168 10000
Payari 30-35 1 500
Sindhu 12-30 2 500

2 | Cashew Vengurla 4 10-15 110 25000

Vengurla 6 10-15 6 100

3 | Sapota Kalipatti 30-35 60 20000

4 | Coconut Banawali 35-45 110 0

5 | Cinnamon Konkan Tej 10-15 25 3000 Arial Graft

6 | Kokam Local 30-35 58 20000

7 | Jackfruit Local 30-35 0 0

8 | Guava _Lucknow 49 30-35 1 100 Arial Graft
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There was an old well near the lake in the field of Government
Horticulture fruit Nursery. Maharashtra State Electricity Board has made electrical
connection on 09/12/1980 to lift water from this well.

As the old well was not well constructed and not walled, mud had to be
removed every year. Also, due to low water storage capacity, it was essential to deepen,
widen and construct the well. Etc. The renovation of the old well was proposed.

Accordingly, in the year 2017-18, the ideal nursery was approved from
Director of Horticulture and the old well was converted into a new well.

Following listed 1 to 4 are the letters correspondences regarding
renovation of old well to new well |
1. Letter No. SDAO / Tantra / Arovagh / Tam / Camp / Dt.12 / 11/2018 from Uvikriya
Kankavali
2. Letter from DSAO Sindhudurg to Jakra / Jiakriya / Adarshrova / 3720 / dt
12/11/2018
3. Letter of Technical Approval from Executive Engineer Grapapu Division Zip
Sindhudurg No. ZP / Grapapu V / Tansha-1/1783 / 12/11/2018
4. Administrative Order No. from Hon'ble Divisional Joint Director of Agriculture
Thane-4.

Benefits of renovation of well

1. It was possible to increase the cultivation of mango and cashew mother plants.

2. Increased graft production capacity of grafts of different fruits in nursery.

3. Drip irrigation has reduced the mortality rate of grafts / seedlings.

4, Before renovation of the well, 8 to 10 thousand grafts were being produced every
year. However, after renovation of the wéll, it was possible to produce 45 thousand
- grafts per year.

5. Before the renovation of the well, 500 to 600 man-days of employment were
generated every year. After the renovation, it was possible to create 900 to 1000 man-
days of employment every year.

Although renovated well has been constructed in cement, the springs
have not been closed. Pipes are placed in each ring so that the springs may not close.

Pipes have been netted to refuse the waste and algae from the lake to the well.
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Renovated wells have not adversely affected the environment. As the
water from this well is constantly pumped out, no algae are formed in the well. The
well is not contaminated because fish and similar aquatic animals are found alive in
the well. The water from these well is also used for drinking purpose.

Submitting above information as a ground information as seen.

Thanking You

District Superinten¥ent Agriculture Officer

Sindhudurg



of Maharashtra & Ors. before the Hon’ble NGT, Principal Bench, New Delhi, against

Violation of Wetlands (Conservation and Management) Rules, 2017 for protecting the

presact

Government of Maharashtra
Environment & Climate Change Department
Circular No. :- NGT 2021/C.R.IU/T.C.3
New Administrative Building, Madam Kama Marg,

‘Hutatma Rajguru Chowk, Mantralaya. Mumbai —

Date : - 28/04/2023.

400 032.

Subject :- Hon'ble National Green Tribunal (Principal Bench} in 0. A.

45/2021(WZ) (Syamantak Trust V/s State of Maharashtra &
Ors.) regarding Violation of Wetlands (Conservation and
Management) Rules, 2017 for protecting the Dhamapur lake,

Sindhudurg District.

Reference :- The Hon'ble NGT order dated on 29/03/2023.

Circular

Dhamapur lake, Sindhudurg District.

Committee comprising the Ministry of Environment, Forest & Climate Change
(MoEF&CC), the Wetland Authority of the State of Maharashtra, the Secretary, Water

Resource Department and the Principal Chief Conservator of Forest, Maharashtra. The

Syamantak Trusthad filed an Application bearing No.45/2021 (WZ) against State

The Hon'ble NGT vide order dated on 29/03/2023 directed to constitute a joint

State Wetland Authority will be the nodal agency for coordination and compliance.

In consonance with the directions issued by Hon'ble NGT following joint

Committee will be constituted -

1. Representative of Ministry of Environment, Forest & | Member
Climate Change (MoEF&CC)
2. The Secretary, Water Resource Department Member
3.  The Principal Chief Conservator of Forest Member
Maharashtra
4. Representative of Maharashtra State Wetland | Coordinator &
Authority Representative of
State Wetland
Authority
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As per direction of the Hon'ble National Green Tribunal, the Committee is

directed to visit the site after informing the Applicant and another stake holders and

submit a report before it within a period of one month on the following points:-

a) As to whether the water body in question meets the definition of wetland as per
Wetlands (Conservation and Management) Rules, 2010 and also as per the Wetlands

(Conservation and Management) Rules, 2017,

b} The demarcation would be done of the boundary of the wetland body in question

considering the High Flood Line (HFL) once in 10 years,

¢) The demarcation of zone of influence of water body and

d) Ecological character of the water body and activities to be prohibited/regulated.
This issues with the approval of the competent authority.

W\ ot

(Chandr akant Vibhute)
Deputy Secretary, Government of Maharashtra

Copy submitted to: -
1) Secretary to Ministry of Environment, Forest & Climate Change (MoEF&CC)

2) The Secretary, Water Resource Department, Mantralaya, Mumbai.
3) Member Secretary, Maharashtra Pollution Control Board.

4) The Principal Chief Conservator of Forest, Maharashtra.

5) Collector & District Magistrate, Sindhudurg.
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Executive Engineer,

! 4@7‘, Sindhudurg Irrigation Division, Ambadpal
‘é—i Hy ﬁ}* ”‘3
B Ny Tal. Kudal Dist. Sindhudurg

Phone No..02362 / 244251 Email:- tmipdkudal@gmail.com
Out.No. SID / PB - 3 /828 /2023 Date :- 08/05/ 2023
To,

Hon. National Green Tribunal Committee,
Pune. '

Subject:- Regarding Survey Report of Submerged Area at Dhamapur M.I Scheme

According to the committee constituted by the National Green Tribunal Pune
Committee has given instructions to Water Resources Department to carry out the work of
Demarcation of High Flood Level (HFL) and Zone of Influence of Dam Water Body and
submit the report to committee as early as possible. At the Division Office level survey of
High Flood Level and Zone of Influence is completed and as per Survey Report
Demarcation of High Flood Level and Zone of Influence is physically completed.

In the said survey report, it has been pointed out that no construction has been
done within the Full Reservoir Level and High Flood Level of the Dam Lake. The survey
map and Reports are submitted for your information.

For your kind information.

Attachement - As Above
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GOVERNMENT OF MAHARASHTRA

Chief Engineer, Konkan Region, Mumbai
Ratnagiri Irrigation Circle, Kuwarbav, Ratnagiri

SURVEYED & PREPARED BY _
20 B SHINDENSARATHI LOGD FINAL jog A'x%o(l'mﬂuw&%wl Cdchmade avea = L1228 Sﬁ‘bﬂg

M/s. SARATHI ENGINEERS [ENGINEERS & CONTRACTORS]
FLAT No. 4, LUNAWAT REALITY PLINTH 4B, NEENA SOC. SNO. 148,
NEAR VANAZ COMPANY, PAUD ROAD, KOTHRUD, PUNE - 411 038

PUNE- 38. PH. 020 - 25396321, CELL-~ 9423007725

Name of Work :- Minor Irrigation Tank @ Dhamapur

Taluka : Malvan, Dist.- Sindhudurg

sub ohGect ehifleer.
%\%ﬁ -Division
Al

Superintending Engineer Chief Engineer
Ratnagiri Irrigation Circle, Konkan Region,
Kuwarbav, Ratnagiri Mumbai

Mop OF U@ 2ow| Cotdmade area ovi W& Wne) 0F  Subdlivs & onien

Ol and ONIGen offie | Hond Bgmekive of SW«SY\‘\QM@LRV\?

Enginees omd  hief evgiveer oWV Wep Uy ek NR@ISaT).

~ WATER RESOURCES DEPARTMENT |
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REPAIRS TO MINOR IRRIGATION TANK AT DHAMAPUR
TALUKA :- MALVAN, DIST. :- SINDHUDURG
YEARLY RAINFALL DATA OF RAIN GAUGE STATION

Annual Rainfali Data
Year wise annual monsoon rainfall figures at the Malvan Rain gauge station, Tal.- Malvan
Rainfail Data by Cronological Order

Sr. No. Year Rainfall
(mm)
1 1975 3393.00
2 1976 2023.00
3 1977 2728.00
4 1978 2290.00
5 1979 1487.00
6 1980 2308.50
7 1981 2701.00
8 1982 2042.00
9 1983 2941.00
10 1984 1351.00
11 1985 2416.30
12 1986 1221.40
13 1987 2020.80
14 1988 2275.40
15 1989 2160.20
16 1990 1818.40
17 1991 1907.00
18 1992 2484.40
19 1993 2451.20
20 1994 2058.00
21 1995 3271.60
22 1996 2685.20
23 1997 2708.20
24 1998 2124.00
25 1999 2089.00
26 2000 2638.00
27 2001 2491.00
28 2002 2287.00
29 2003 2404.00
30 2004 2552.00
31 2005 2756.00
32 2006 2960.00
33 2007 2356.00
34 2008 2960.00
35 2009 3006.00
36 2010 3211.00
37 2011 2977.00
38 2012 2950.00
39 2013 3090.00
40 2014 3140.00
41 2015 3360.00
42 2016 3140.00
43 2017 2960.00
44 2018 3360.00
45 2019 3760.00
46 2020 3210.00
47 2021 3340.00
Average Rainfall : 2310.92
Average Annual Rainfall = 2310.92 mm

Prepared by

/f/w;mg\
Sectional Engineer Subng {sional Officer Executive Engineer
Sindhudurg Irr}gation Division,

Athadodisy

Irrigatjon Sub Division

P
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SO I © 02363/ 272005 VR, Y1 '
Email 1D:defsawantwadi@ gmail.com RUCC G (\:ﬂéii’!ﬁh) gferamT Wﬂ‘dalé' A arafer
' Ve, weTserE, edEret, fggrt 416 510
No.A/Survy/ 1 QO /2324 Date :-10.05.2023
To,

The deputy secretary,

Environment and climate change department,
Government of Maharashtra

Sub: Submission of data on Biota observed in the vacinity of Damapur lake,
Malvan Taluk

Respected sir,

As per the decision taken during our field visit to Damapur lake in connection to the NGT case

no. 45/2021, we are submitting the data on major flora and fauna observed in Damapur lake area as
annexure to this letter.

For information and necessary action

Thank you

Enclosare As above /gp“%

(S.N.Reddy)
Dy.Conservator of Forests,
Sawantwadi Division

Sawantwadi
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TeTEeRer g 9 a=ehT ued)

3. | RAE AT | e g
ECRNIE]
1| fFore Terminalia paniculata
2 TR7aoT Gmealina arborea
3 zﬁm Semecarpus anacardium
4 | \TeR Boseellia serrata
5 | 3oM Hardwickia binate
6 |9 Tectona grandis
7| PleH Garcinia indica
8 |3m Terminalia elliptica
9 gl Careya arborea
10 | BrCEIGR Bombax ceiba
11 BIORT Strychnos nuxvomica
12 | B9 i
13 | 3Nge -
14 Ted Syzygium salicifolium
15 ETHYT Grewia asiatica
16 | TR Ficus arnottiana
17 |8 Hura crepitans
18 | 3Ti&T Mangifera indica
19 | dicde Macaranga peltata
20 |\ .
21 | |rdEd Castanea sativa
2 | PID Willughbeia sarawacensis
23 1o Lagerstroemia macrocarpa
24 | ¥ Syzyginum cumini
25 | STHT Xylia xylocarpa
26 | dgrdl Cassia fistula
27 | DI Anacardium occidentale
28 | PXHD -
29 | diext 39 Terminalia elliptica
30 | dFAER Cochlospermum religiosum
31 | greld® -
32 | g% Haldina cordifolia

(8]
w

Hardwickia binate
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Hystrix indica

Tragulas kanchil

Lepues nigricollis

Muntiacus muntjak

Panthera pardus

Manis crassisaudata

34 HIS I Caryota urens
L KT A USITe] “
I Ll .

2 | ¥dg Bengal currant
3 |fe=r )
4| USP® :
5 I Helicteres isora
6 | drRor Ziziphus rugosa
7 | RS )
8 | ¥Rl .
9 | el }

10 | dotH ’én’g -

11 | 8% -

AT YT
1 | FRd )
2 EGES -
I Torrel!
1 |USpw .
2 | qwe ;
3 | UTdEl® -
4 | Mead -
5 | geofie 9 -
6 EGES -
TIUTOG T YotTel
1 HIHS Macaca mulatta
2 =Y Macaca radiata
3 XTI Bos gaurus
4 IR Sus scrofa
5
6
7
8
9
10
11

Urva edwardsif

12 | gRus Varanus bengalensis
13 PR Canis aureus
14 3?1—\" .
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QI UAT

1 Malabar Pied Hornbill
2 Malabar Grey Hornbil
3 Great Hornbill
4 Vigors Sunbird
5 Lotens Sunbird

6 Purple Rumped Sunbird
7 Small Sunbird

8 Brown Cheecked Fulvetta
9 Puffed Throated Babbler
10 Tawny Billied Babbler
11 Indian Scimitar Babbler
12 Red Vented Bulbul
13 Red Whiskered Bulbul
14 Grey Headed Bulbul
15 Small Minivet

16 Orange Minivet

17 Grey-fronted Green Pegion
18 Spotted Dove

19 Emerald Dove

20 Magpie Robin

21 TR

GearERTeT Totlelt

1 Blue Mormon

2 Lime Butterfly

3 Common Mormon

4 Common Bluebottle

5 Tailed Jay

6 Grey Count

7 Clipper

8 Common Crow

9 Grey Pansy

10 Lemon Pansy

1 Chocolate Pansy

12 Peacock Pansy

13 Common Baron

14 Autumn Leaf

15 Blue Tiger

16 Glassy Tiger
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K | T :
18 Striped Tiger -
19 Tamil Yomen -
20 Great Eggfly -
|21 EGRY -

/%'AO,%M,MW
(8'N.Reddy)

Dy.Conservator of Forests,
Sawantwadi Division
Sawantwadi
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